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I. the Chairman of the Committee on Private Members' Bills and 
Resolutions, having been authorised bv the Committee to present the 
Report on their bebalf, present this Fifty-fifth Baport. 

2. The Committee met on 8 August. 1988 for classification and alloca-
tion of time for di&cussion of Bills (vide Appeftdix) under cla'.l'Jes (b) 
and (c) of rule 294(1) of the Rules of Proeedure. 

Clusification And allOClCltion of time to .aill. 
3. The Committee considered classification and allocation of time to 

three Bills specifieti in Appendix. 

4. After considering all aspects of the Bills, the Committee rec.'Om-
mend that all the BUls referred. to in the Appendix be placed in cate-
gory '~'. The Committee recommend allocation of time for each of tbe 
Bills ~ shown in column 5 of the Appendix. 

5. The Committee recommend that the classification and allocation 
of time to Bills by the Committee, as shown in the Appendix, be agreed 
to by the House. 

NEW Da.HI; 
8 AuguIt, 1988 
17 Snlt1CIftCI 1910 (SakA) 

M. THAMBI DURAl, 
Chclirmafl, 

Committee On Pri.,ate Membns' 
Bilz. and Re.oIutiou. 

[p.T.O. 
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-------_ ... 
51. Namc or the BID &lid the BiD No. CaI*'Y Timr: 
No. IIIIIIDber-la-c:ha1p rCCOlllllllllded rell .... ..w 

2 3 4 5 

---
I. The Mlrriqes (CUrtailmeat of&pcndlIU/I) 64 of I_ B 1 bDurI 

Bill. 1911 by Shrl 0.5. BataVlr.;u. 

2. The Hip ColIn or Andhr. Pn dab (&- 62 of I_ B 2 houri 
tablishmcnl or the PerIDlUlftlt Beadl at 
Ountur) Bill. 1981 by 5hii V. Sobhana-
dreetwara Rao. 

t Th: A.liprli MUilim Univenily (A.mend- 65 or 1981 B 2 houri 
IIICDI) BiD, I_ (A"""""" 0/ .:rlDfl 
II. tlr.) by Shri Syed 5hahabuMln. 
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